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only against the prescription of a 
Registered Medical Practitioner. 

A statement showing these drugs, 
the name of the manufacturer and 
wholesale price is laid on the Table of 
.the House [Placed ilJ Li/lrary Set Ntl. 
LT-632 5/66). 

Ali-India Audit and Accounts 
A_elation 

55.s. Shrl N. DaDdeker : 
Shrl Gulshan: 
Shri P. H. Bheel: 

Will lhe Minister of Flnanee be 
plf'tlsed to ·state: 

(a) whelher the All-India Audit 
-and Accounts Association has elected 
it~ office bearers and cO'mmunicated 
tht:' same to Government; 

(b) if so, whether recognition to the 
Association hns been accorded: and 

(c) if nol, why? 

The Minister of Flnanee (Shri 
Sacblndra CbaDdbnrl): (a) Yes, Sir. 
OtIice bearers have been elected in a 
Conference of the Association held 
from 27th :vr.rch, j 966 to 1st April, 
19116. The names of office bearers 
have been communicated to Govern~ 
ment in a letter dated the 8th April, 
1966. 

(b) No, Sir. 

(C) The Central Civil Servic~, 

(Rec-ognition of Service Associations) 
Rule, 1959 under which recognition 
could be granted to employees' 8S10-
ciatiolls have become void as a result 
-of a decision by the Supreme Cour' •. 
There is. therefore, at present no 
power left with the G<>vemment to 
j:rant recognition to the Association 
till new rules are tlnalised. 

The quc5!i'I]l of grant of tU /4CIO 

re('ognition to the Associahon is. 
however, under consideration. 

Edamala,.&r Scbeme 

5529. Sbrl VasudevlUl Nair: 
Sbrl Warlor: 

Will the Minister of Irri,atloD and 
Power be pleased to state: 

(a) whether Kerala Government 
have taken ""y final decision on 
Edamulayar Scheme proposed Lo 
assure steady and continuous flow of 
water in the Periyar river after the 
Idikki Scheme is commissioned; 

(b) if not, the reasons for the 
delay; and 

(c) by what tftlle a final decision 
will be taken? 

Tbe 
Power 
(a) No. 

Mlni.ter of Inlptlon 3nd 
(Sbrt Fakbruddln Abmed): 

(b) IIQJ (c). The project report ,. 
being revised by the Kernl. Stale 
Electricity Board. 

Jdlkkl Hydro-Electric Project 

5530, Sbrl V_ Nair I 

Shrl Warlor: 

Will the Minister of Int,ation and 
Power be pleased to .tate: 

(a) whether there il any proposal 
to form a Control Board for the 
Idikki Hydro-Electric Scheme on 
Kerala State; and 

(b) if so, the reasons therefor? 

The MIDl8ler of lrrIratioD ..... 
P_er (Sbrl FakbraddiD AJamed) : (I) 
Y .... 

(b). The main objecllves of .etti .... 
up a Control Board for Idikhl H. E. 
Project are: 

(i) to en.omre efficient, economical 
and early execution of the 
project. 

(ti) to provide .uperlor overall 
direction and control over tbe 
execution of the projeot. 




